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CENTRAL ADMINISTRATIVE TRIBUNAL
PRINCIPAL BENCH

OA. NO. 683/1995

New Delhi this the 27th day of August . '999

HONBLE SHRI R. K. AHOOJA, MEMBER (A)

HON'BLE SHRI SYED KHALID I OR IS NAQVI , MEMBER (J>

1  Charan Dass S/0 Mehnga Ram.
R/0 D-636-A/1 Ashok Nagar,
Nea r L a 1 t a Ma t. a Ma nd i r .
Near Rai lway Qt. r. , Shahdara.
DeIh 1 .

2  Chhattarpa! S/0 Sh i v BaIak .
C/0 Mani Singh Sardar,
H.N. 854, Goupuri , Ghaziabad.

3  Bhagwan S i ngh S /0 Ram S i ngh
R/0 C/21/C. Rai lway Colony,
Lajpat Nagar, New Delhi-24.

4  Joga Raj S/0 Natthu Singh.
C/0 Shri Charan Singh.
H.NO.107-A, Shankar Puri .
New V I jay Nagar,
GhazIabad (UP).

(  None present for AppI icant )

-Versus-

1  Union of India through
Chairman, Rai lway Board.
Ra i I Bhawan.

New DeIh i .

2  General Manager,
Northern Rai Iway,

Baroda House,

New DeIh i .

3  Dy. Chief Personnel Officer .
Northern Ra i I way,

Ba roda House,

New DeIh i .

4, A P.O. . Northern Rai lway Hqrs
Baroda House, New Delhi .

A p! r: c a n t

Ress,> T Tden t

I  None present for Respondents )

O R D E R (ORAL)

Shri R. K. Ahooja, AM :

None present for part ies even on

cal l On the last two occasions aisr

the s e r, f 1 r

iv")! e h a n
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appeared for the appI i can
t. The O.A IS c c-or = 5 iQ

dIsm i ssed for defaul
t and non-prosecut ion

(  R -T^^Ahooja >
^^ber (A)

/ as /

(  Syed Khal id Idr.s Naqvi
Member (d )


